IN THE NATIONAL COMPANY LAVW TRIBUNAL, NEW LELHY

COURT ~ 11

Item No, 208
1A/2117/2020
{(IB)- 1095(ND)2019

Kitu Tandon
...... Applicant

Versus
/s, Rain Automotive Indis Pet, Lid,

...... Respondent/CD

Grder Ozlivered on 06.07.2020

CORALY
SHRIL CH. MOHD. SHARIEF TARID SHRI L.N. GUPTA,
HONBLE WEMBEY (J) HONBLE MEMBER (1)

FRESENT

ot
i

Ms. Mava Gupts & M. Sa rthax Gupue, for Liquidator
Mt Breciith K Reoresentative of Ford India

ORDER
Counsei for the Liquidator is present. Vide IN-2117/2020 Counsel for

the Licuidator has filed the Progress report which is taken on record with just

Cxeepuons, IA stands disposed off

(L.N. GUFTA) (CH. WOHD. SHARIEF TARIQ)
MEMBER {1 MEMBER (J)

{Ginng



